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Ms. Monica Nanda, PCS alongwith PCS Sh. Saurabh Srivastava for the

petitioner. Sh. Krishna Dev Vyas, CGSC for the ROC.

The petitioner company is directed to furnish a copy of the Income Tax return
filed, if any, for last five years from 2016-17 as a proof for company as a going

conccarn.

The matter be listed on 11™ December, 2017.
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Dated:20.11.2017 | H.P. Chaturvear, ~_
Member (Judicial)
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